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 SHRI  C,  SUBRAMANIAM:  There-

 fore,  from  any  point  of  view  I  am

 afraid  I  cannot  accept  these  amend-

 ments  as  the  basic  question  involved

 is  that  instead  of  selection,  it  should

 be  election,

 MR.  DEPUTY-SPEAKER:  I  put
 amendment  Nos,  |  to  4.

 Amendments  Nos.  l  to  4  were  put
 and  negatived.

 MR.  DEPUTY-SPEAKER:  The

 question  is:

 “That  Clauses  7  to  58,  Clause  l.

 the  Enacting  Formula  and  the  Title

 stand  part  of  the  Bill.”

 The  motion  was  adopted,

 Clauses  7  to  58,  Clause  ,  the  Enacting
 Formula  and  the  Title  were  addeq  to

 the  Bill.

 SHRI  C.  SUBRAMANIAM:  I  beg
 fo  move:

 “That  the  Bill  further  to  amend

 the  Industrial  Development  Bank
 of  India  Act,  1964,  the  Reserve
 Bank  of  India  Act,  1934,  the  Indus-
 trial  Finaice  Corporation  Act,  1948,
 the  State  Financia]  Corporations

 Act,  95i,  the  Life  Insurance  Cor-

 poration  Act,  956  ang  the  Unit

 Trust  of  India  Act,  1963,  as  reported

 by  the  Joint  Committee,  be  passed”’,

 MR.  DEPUTY-SPEAKER:  The

 question  is:

 “That  the  Bilj  further  to  amend

 the  Industria]  Development  Bank

 of  India  Act,  1964,  the  Reserve

 Bank  of  India  Act,  1984,  the  Indus-

 trial  Finance  Corporation  Act,  1948,

 the  State  Financial  Corporations

 Act,  1951,  the  Life  Insurance  Cor-

 poration  Act,  956  and  the  Unit

 Trust  of  India  Act,  1963,  as  reported

 by  the  Joint  Committee,  be  passed.”

 The  motion  was  adopted.
 STR taa  ati  han

 4.8  hrs.

 CIGARETTES  (REGULATION  OF

 PRODUCTION,  SUPPLY  AND  DIS-

 TRIBUTION)  BILL.

 THE  MINISTER  OF  HEALTH  AND

 FAMILY  PLANNING  (DR.  KARAN

 SINGH):  I  beg  to  move:

 “That  the  Bill  to  provide  for  cer-

 tain  restrictions  in  relaticy,  to  trade

 and  commerce  in,  and  production,

 supply  and  distribution  of,  cigaret-

 tes  and  for  matters  connected  there-

 with  or  incidental  thereto,  be  taken

 into  consideration.”

 It  is  sow  established  beyond  any
 reasonable  douht  that  cigarette  smo-

 king  constitutes  a  major  and  a  grow-
 ing  health  hazard.  A  large  number

 of  studies  have  been  made  and  a  Jot
 of  research  has  been  conducted.  I  do
 not  want  to  take  the  time  of  the

 House  by  referring  in  too  great  detail

 to  those  documents.  I  woulq  only
 refer  to  two  documents  which  are

 with  me  and  which  are  extremely

 recent,

 The  first  is  the  Report  of  the  WHO

 Expert  Committee  in  1975,  this  very

 year,  on  Smoking  and  its  Effects  on

 Health,  snd  the  second  is  the  Third

 Worlq  Conference  on  smoking  and

 health  held  in  New  York  on  the  2nd,

 3rd,  4th  and  5th  June  this  year.

 Sir,  hoth  of  these  documents  show

 very  clearly  that  a  variety  of  harm-
 ful  effects  can  flow  from  smoking.

 They  are  linked  with  certain  diseases

 like  lung  cancer  and  infant  mortality.

 The  latest  discovery  is  that  if  preg-
 nant  mothers  smoke  too  much,  it  can

 have  a  definitely  adverse  effect  upon
 the  unborn  child.  The  development
 of  the  child  can  be  hampered.  The

 smoking  effect  acts  both  independent-
 ly  ond  also  synergistically.  In  other

 words,  by  itself.  it  has  o  bad  effect,

 but  when  it  is  combined  with  certain

 other  factors  such  as  hypertension
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 (which  means  high  blood  pressure)
 and  so  on,  then  it  tends  to  aggravate
 the  efttire  situation.  Therefore,  it  is
 clear  that  in  the  sterest  of  society
 at  large  people  must  be  warneg  of
 the  ill  effect;  of  smoking  on  health.

 And  interestingly  enough,  apart
 from  the  people  who  actually  smoke,
 there  jg  another  category  of  what
 may  be  ‘called,  ‘passive’  smokers,
 This  is  a  new  term  which  I  myself
 came  across  only  the  other  day  when
 I  was  reading  my  papers.  As  far  as
 8  passive  ‘sinoker  is  concerned,  I

 may  put  it  this  way.  If  your  wife
 is  a  heavy  smoker  and  you  do  not

 smoke,  you  woulg  become  a  passive
 ymoker.  Whether  ‘you  like  it  or  not,

 you  iuhale  the  smoke  that  somebody
 else  is  emitting.  Therefore,  even

 though  you  may  not  directly  smoke,
 to  some  extent,  you  suffer  from  these

 ill  effects  of  smoking.  When  you  go
 to  a  crowded  room  or  a  railway  com-

 partment,  there  even  a  ‘non-smoker
 tends  to  get  affected.

 Therefore,  we  are,  in  this  Bill,  pro-
 viding  that  all  cigarettes,  all  packets
 of  cigarettes  manufactureg  in  this

 country  must  carry  a  clear  and  legi-
 ble  warming.  It  should  be  mentioned

 on  the  packet  that  “smoking  is  dan-

 gerous  to  your  health”,  The  question
 was  repeatedly  asked  why  we  are  not

 covering  bidis  and  cigars.  It  is  an

 obvious  question.  We  studieq  this

 very  carefully,  The  answer  is  very

 simple.  Cigars,  cheroots  and  chewing
 tobacco  gre  not  products  of  scheduled

 industries  and  therefore  do  not  fall

 within  the  purview  of  eutry  33  in

 the  Concurrent  List  under  which  we

 are  making  this  Jaw.  Therefore,  what

 we  thought  was  that  we  would  begin

 with  the  legislation  of  cigarette  which

 does  fal]  within  the  purview  of  Par-

 liament.

 Tt  fs  possible  that  State  Govern-

 ments  muy  adopt  8  legislation  to  cover

 द 3

 AUGUST  5,  975  Cig,  (Reg,  of  Prad.,  92
 Supp,  के  Dist.)  Beil

 these  other  products  or  same  resolu-
 tion  coulg  be  passed  by  the  State  Gov-
 ernments  requesting  Parliament  to

 legislate.  Arq  there  is  the  other

 point  of  feasibility.  Cheroot  and

 bidis,  as  you  know,  are  distributed
 over  lakhs  and  lakhs  of  workers.  In

 fact,  as  against  17,000  people,  ‘who
 are  engaged  in  the  manufacture  of

 cigarettes,  over  7  lakhs  are  engaged
 in  the  manufacture  of  Didis,  etc.

 Therefore,  we  have  started  with

 cigaretts  and  we  feel  that  this  ig  a

 Jong  over  due  health  measure  which

 many  countries  in  the  world  have

 adopted.  It  ig  definitely  a  progres-
 sive  and  useful  piece  of  legislation,

 particularly  in  a  country  like  ours

 where  the  genera]  standards  of  nutri-

 tion  are  comparatively  lower  than

 what  they  are  in  other  countries,

 where  greater  safeguards  are  requir-

 ed  for  the  health  of  the  people.

 I  would,  therefore,
 commend  the  motion.

 very  strongly

 MR.  DEPUTY-SPEAKER:  Motion

 moved:

 “That  the  Bill  to  provide  for  cer-

 tain  restrictions  i  relation  to  trade

 and  commerce  in,  and  production,

 supply  and  distribution  of  cigarettes

 and  for  matters  connecteg  there-

 with  or  incidental  thereto,  be  taken

 into  consideration.”

 sit  रामावतार  शास्त्री  (पटना)

 मैं  इस  विधेयक  क  सादिक  समर्थन  करता  हूं

 इस  तरह  का  विधेयक  हमारे  देश  में  बहुत

 पहले  जाना  चाहिए  था  t  लेकिन  देर  से  ही

 सही  सरकार  की  तरफ  से  एक  सही  कदम

 उठाया  गया  है  ।  जो  लोग  सिगरेट  नही  पीते,

 बीडी  सिगार  शादी  कूछ  भी  नहीं  पीते  उन्हें

 तो  इससे  बड़ी  शशि  होगी  कि  भागने  इस

 तरह  का  कानून  बनाने  का  साहस  किया  है

 लेकिन  जो  पीते  हैं  जब  उनको  पता  चलेगा

 कि  स्वास्थ्य  के  किए  सिग्रेट  आदि  पीता



 93  Cig.  (Rey,  af  Prod.,  SRAVANA  l4,  887  (SAKA)  Cig.  (Reg.  of  Prod,  94
 हैप्यणा,  &  Dist.)  Biv

 प्रत्युत  हानिकर  है  तो  वे  भी  स्वभावत:

 पनी  भ्रान्त  को  छोड़ने  का  प्रयास  कर  सकते

 हैं।  भ्रधिकांश  लोग  जो  सीनेट  प्राणी  पीते  हैं

 उन्हें  मालूम  नहीं  होता  है  कि  इसका  असर

 स्वास्थ्य  के  ऊपर  क्‍या  पढ़ता  है|  शाप  अब

 सीनेट  के  पैकेट्स  पर  यह  जरूर  लिख  देंगेया

 इस  तरह  के  लेबल  अ्रवश्य  चिपका  देंगे  कि  सिग्रेट

 पीना  स्वास्थ्य  के  लिए  हानिकारक  है  लेकिन

 इसी  से  आपको  |. म. 3  किसलय  की  इतिश्री

 नहीं  समझ  लेन  च।हिए  ।  इसके  जो  दुर्गुण

 हैं  उनको  जब  तक  लोग  समझ  नहीं  पाएं

 कौर  इस  दुव्येसन  को  छोड  नहीं  दें  तब  तक

 आपका  कर्त्तव्य  पूरा  नहीं  होगा  ।  सुदृढ़

 देहातों  तक  में  लोगों  ने  बीडी  और  सिग्रेट

 पीना  शुरू  कर  दिया  है  |  हमारे  छोटे  बच्चे

 शहरों  कौर  देहातों  में  तथा  छात  जो  स्कूलों

 भ्र ौर  कॉलेजों  में  पढ़ते  है  उन  लोगों  ने  सिग्रेट

 पीना  एक  फैशन  समझ  लिया  है  शरीर  वें

 धड़ल्ले  से  सिग्रेट  पीना  शुरू  कर  देते  हैं  ।

 ऐसा  भी  देखा  गया  है-कि  जो  लोग  मिलने

 पीना  शुरू  करते  हैं  वे  एक  एक  बार  में  दो  दो

 शौर  तीन  तीन  सिग्रेट  मह  में  डाल  लेते  हैं  t

 लेबल  ही  लगाना  मैं  समझता  हूं  कि  काफी

 नहीं  होगा  ।  आप  लोगों  को  बताएं  और

 इसका  जोरदार  प्रचार  करें  कि  इसका

 सेहत  पर  कितना  बुरा  असर  पड़ता  है  तो

 कौर  भी  जयादा  फायदा  होगा  ।  जो  लोग

 सिग्रेट  शादी  पीते  नही  हैं  वे  इससे  राहत  की

 सास  ले  सकेंगे  ।  लेकिन  इसके  बुरे  प्रभाव

 का  शिकार  इन  लोगों  को  भी  होना  पड़ता

 हैं  ।  हम  लोग  पीते  नहीं  है लेकिन  जब  सफर

 करते  हैं  ट्रेंज  शादी  में  तो  हमें  सिग्रेट  पीने

 बालों  के  साथ  बैठना  पड़ता  है,  बसों  में

 उनके  साथ  बैठ  कर  सफल  कन्ना  पड़ता  है

 कौर  जब  ये  लोग  सिग्रेट  पीते  हैं  तो  हम  लोगों

 का  गल,  रुंधने  लगता  है  शौर  हम  को  बहुत

 ज्यादा  भप्रनईजीसन  फील  होती  है  ।  आ्रापको

 हैं  भ्र पता  तीन  तारीख  का  तजुर्बा  बताता

 चाहता  हूं  ।  मैं  अपने  परिवार  के  साथ  पटना

 से  ा  रहा  हुह  i  watt  जनता  के  जिस  काटे-
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 He  में  में  था  उसमें  बाकी  सभो  लोग  सीनेट

 पीने  वाले  थे  t  में  भोर  मेरा  पत्नी  और  बच्चे

 नहीं  प।ने  व  ले  थे  t  मेने  सभा  को  कहं  कि

 सिग्रेट  न  पीजिये  भाई  पीनी  ही  है  तो  बाहर

 जा  कर  पीजिये  या  खिड़की  खोल  कर  पीजिये  ।

 एक  सज्जन  जो  मिलिटरी  के  थे  वे  तो  बाहर

 जा  कर  पीने  लग  गए  लेकिन  एक  जो  बिहार

 सरकार  के  कर्मचारी  थे  कौर  मेरे  परिचित

 भी  थे  वह  मेरी  बात  को  समझ  बहीं  सके  |

 इसका  नतीजा  यह  हुआ  कि  मेरी  पत्नी  को

 के  हो  गई  ।  जो  पीते  नहीं  हैं  उनके  साथ

 बैठे  हुए  लोग  जब  पीते  हैं  तो  उनको  बहुत

 खराब  लगता  है  कौर  के  तक  होने  की  स्थिति

 पैदा  हो  जाती  है  |  इस  बस्ते  स्वास्थ्य  मंत्री  जी

 का  गतंव्य  यहीं  समाप्त  नहीं  हो  जाना

 चाहिये  कि  उन्होंने  इस  तरह  का  एक  बिल

 पास  करवा  दिया  है  t  जो  नहीं  पीने  बाले  हैं

 वे  तो  इसका  सादिक  स्वागत  जरूर  करेंगे

 ही  लेकिन  जो  पीने  वाले  हैं  जब  वे  भी  जान

 जाएंगे  कि  इससे  फेफड़ों  की  बीमारी  हो  जाती

 है,  कैंसर  की  बीमारी  हो  जाती  है,  तरह  तरह

 की  बीमारियां  हो  जाती  हैं  कौर  वे  छोड  दें

 तो  वे  भी  श्रमिकों  धन्यवाद  देंगे  I  हां  जिन

 की  आदत  बन  चुकी  है  और  जो  समझते  हैं

 कि  बीमारी  हो  या  न  हो  वे  तो  जरूर  पियेंगे

 ही  उनकी  बात  अलग  है  ।  जैसे  शराब  पीने

 वाले  हैं  और  शराब  पीना  उत्तरी  श्रांत  में

 शामिल  हो  गया  है,  कितना  भी  भाषण  भाप

 दीजिये  वे  शराब  पियेंगे  ही  उसी  तरीके  से

 कानून  बन  जाने  के  बावजूद  इस  तरह  के  कुछ

 लोग  हैं  जो  पियेंगे  ही  ।  करोड़ों  कर,  लोग  जो

 सीनेट  पीने  वाले  नहीं  हैं  उनकी  तरफ  से  मैं  प्राकार

 इस  बिल  को  लाने  के  लिए  प्रन्यदाद  देता  हूँ

 कौर  जो  पीने  बाले  हैं  शौर  जो  आपकी  बात

 को  समझ  कर,  इससे  होने  वाले  नुक्सान  को

 समझ  कर  इस  दुव्यंसन  का  परित्याग  कर  देंगे

 वे  सी  आपको  इसके  लिए  धन्यवाद  देंगे  |

 मैंने  बहुत  से  इस  में  एमेंडमेंट  दिए

 हैं  ।  आपने  कहा  है  कि  लेबलों  पर  भाषियों

 या  भाषा  का  जिक्र  होगा  और  प्रंग्रेजी

 कौर  भारतीय  भाषा  या  भाषाएं  छतें गी  ।
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 इस  सदन  कौर  देश  ने  यह  स्वीकार

 किया  है  कि  हिन्दी  हमारे  देश  की  राजभाषा

 प्रा  रामावतार  शास्त्र]

 है।  कौर  अंग्रेज़ी  सहंभाषा  है  |  उस  को  हम  ने

 प्राथमिक  भाषा  स्वीकार  नहीं  किया  है  t

 लेकिन  हमारे  देश  में  पअंग्रेशी  जानने  वाले

 लोग  हैँ  और  एक  राज्य  भी  कह  सकता  है

 कि  हम  हिन्दी  में  काम  नहीं  करेंगे,  हम

 झंप्रेजी  में  ही  काम  करेंगे  ।  इस  बात  को

 दृष्टि  में  रख  कर  हम ने  अंग्रेजी  को  सहभाषा

 का  दर्जा  दिया  है  ।

 लेकिन  हमारी  मंशा  है  कि  हिन्दी  ज्यादा

 से  ज्यादा  आगे  बढ़े--सव  लोग  के  सहयोग

 से,  ज़ोर-जञबदेस्ती  से  नहीं  ।  इस  के  अ्रनूसार

 भारत  सरकार  के  विभिन्न  विभाग  हिन्दी

 को  प्रोत्साहित  करने  के  लिए  कदम  बढ़ा  रहे

 हैं  ।  कुछ  दिन  पहले  हम  लोगों  ने  एक  प्रस्ताव

 पास  किया  कि  हिन्दी  के  प्रयोग  के  सम्बन्ध

 में  राष्ट्रपति  को  सलाह  देने  के  लिए  एक

 समिति  गठित  की  जाये  ।  गृह  मंत्रालय  ने

 एक  हिन्दी  सलाहकार  समिति  गठित  की  है  t

 अन्य  बहुत  से  मंत्नालयों  ने  भी  ऐसी  समितियां

 गठित  की  हैं  श्र  अन्य  करने  जा  रहे  हैं  ।

 हम  हिन्दी  को  ज्यादा  बढ़ावा  देने  जा

 रहे  हैं  (i  तो  फिर  इस  विधेयक  में  हिन्दी  क

 उल्लेख  क्यों  नहीं  किया  गया  है  ?  अंग्रेज़ी

 को  बेशक  रखा  जाये  ।  उस  से  हमारा  विरोध

 नहीं  है,  क्योंकि  वह  हमारी  सहभाषा  है  |

 लेकिन  इस  विधेयक  में  हिन्दी  का  कहीं  चक्र

 नहीं  है  ।  तमिलनाड़ु  की  वर्तमान  स  कार

 के  रहते  हुए  वहां  सिग्रेट  के  पैकटों  पर  हिन्दी

 में  कभी  नहीं  लिखा  जा  सकेगा  ।  बहुत  सी

 सरकारें  हिन्दी  में  लिखने  की  व्यवस्था  करेंगी,

 क्योंकि  इस  विधेयक  में  “भारतीय  भाषाओं”

 की  बात  कही  गई  है,  और  उन  में  वे  हिन्दी

 को  भी  सम्मिलित  करेंगी  ।  लेकिन  किसी

 किस  प्रदेश  की  सरकार  ऐसा  नहीं  करेगी  ।

 इसलिए  सरकार  हिन्दी  को  इससे  अलग  क्यों

 रखना  चाहती  है?  इस  में  स्पष्ट  रूप से  हिन्दी

 का  जिक्र  किया  जाना  चाहिए  |
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 मैंने  जो  एमेंडमेंट  दिये  हैं,  देखने  में  में

 बहुत  से  लगते  हैं,  लेन  वे  [जे 2  हिन्दी  से

 सम्बन्धित  हैं  -  कलाज-बाई-कब्लाज़  डिस्कशन

 के  समय  मैं  उन  पर  बोलूंगा  ।

 SHRI  6.  VISWANATHAN  (Wat-
 diwash):  Mr.  Deputy-Speaker,  Sir.
 I  rise  to  support  the  Bill  brought  for-
 ward,  though  belatedly,  by  our  Gov-
 ernment  ang  our  Minister.  Sir,  |
 think  tobacco  has  causeq  more  harm
 to  this  country  and  to  the  world  than
 all  the  evils  put  together.  Once  the
 habit  starts—it  starts  quite  early

 nowadays,  for  even  at  the  age  of  ten
 or  twelve  some  start  smoking—it  goes
 cy  till  death.  May  be,  some  people
 stop  on  the  doctor’s  advice  at  60  or

 70,  but  by  that  time,  it  becomes  too

 late,  It  is  A.G.  Gardiner  who  said
 “¥  don’t  possess  the  pipe;  it  is  the

 Pipe  whieh  possesses  me”.  This  is

 very  true  of  all  habitual  smokers  be-

 cause,  once  they  start  the  habit,  they
 cannot  leave  it,  Even  if  they  are  on

 a  particular  important  job,  they  leave

 jt  in  search  of  a  cigar,  beedi  etc.,  to

 which  they  are  accustomed.

 I  don’t  know  the  history  of  tobacco

 in  this  country  but  a  report  says  that

 tobacco  was  first  brought  to  England
 in  2585  aud,  by  1614,  there  were  7000

 shops  in  London  alone  where  this

 tobacco  was  sold.

 In  spite  of  all  the  measures  which

 have  already  been  taken  in  this  coun-

 try  against  this  hazard,  it  is  going  on.

 People—at  least  some  of  them—~know

 very  well  that  apart  from  lung  can-

 cer,  coronary  and  heart  diseases  are

 beng  contributeq  to  by  smoking  but,

 in  spite  of  it,  smoking  is  going  on.  J

 am  very  happy  that  the  Health  Minis-

 ter  has  come  forward  with  this  Bill  to

 tel]  the  people  “Smokers,  beware  of

 this;  it  is  going  to  cost  your  lives”,

 In  the  United  States  they  conduc-

 ted  a  survey  on  smoking  and  the

 hazards  of  smoking  and  they  found

 that  in  the  United  States,  the  per

 capita  cigarette  cousumption—which



 97  Cig.  (Reg.  of  Prod,  SRAVANA  14,  697  (SAKA)  Cig.  (Reg.  of  Prod.  99
 Supp.  &  Dist.)  है: । 11 ह

 they  calculateg  for  people  from  65
 years  of  age  onwards—had  increased
 from  49  cigarettes  per  year  in  900  to

 3,888  by  1960.

 In  Britain  also,  they  had  an  army
 of  physicians  to  go  into  these  hazards
 of  smoking.  The  Royal  College  of

 Physicians,  London,  published  8  re-
 port  in  which  they  gaig  toat,  “apart
 from  cancer,  it  contributed  to  the

 development  of  coronary  diseases  and
 other  heart  diseases”.  The  most  wide-

 ly  publicised  report  on  smoking  was
 in  954  in  the  Uniteg  States.  The
 Committee  came  to  the  conclusion
 that  “cigarette  smoking  is  a  health
 hazard  of  sufficient  importance  in  the
 United  States  to  warrant  appropriate
 remcdial  action”.  I  do  not  know  whe-
 ther  the  smokers  in  this  country  and
 abroad  know  the  results  or  the  con-

 sequences  of  smoking.  I  would  like
 tn  quote  here  from  a  book  which  says:

 “Combineg  results  show  that
 death  rates  among  cigarette  smo-
 ker,  rise  with  the  number  of  ciga-
 rettes  smoked  daily,  For  men  who

 smoke  fewer  than  ten  cigarettes
 per  day,  the  death  rate  is  40  per
 cent  higher  than  for  tion-smokers;
 the  death  rate  is  79  per  cent  higher
 for  those  who  smoke  from  70  to  9

 cigarettes  per  day,  90  per  cent

 hicher  for  those  who  smoke  from
 20  to  39  cigarettes  per  day  and  20

 per  cent  higher  for  those  who  smoke
 more  than  40  cigarettes  per  day.
 The  death  rates  also  grow  progres-
 sively  higher  as  the  years  of

 smoking  experience  increase  A

 direct  association  is  found  between

 the  degree  of  inhalation  and  the

 death  rate;  the  more  deeply  the

 smoker  inhales,  the  higher  the  death
 rate”

 I  think,  at  least  the  fear  that  they
 will  die  before  their  natural  age  will

 prevent  people  from  taking  to  smok-

 tng.  This  habit  has  affecteq  not  only

 the  old  people  but  also  the  younger

 generation  of  this  country,  particularly
 -the  college  students.  [  thought  that
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 only  the  boys  were  affected,  but  after
 the  women’s  liberation  movement,  I

 find,  even  girls  have  taken  to  smoking,

 especially  in  the  colleges  and  univer-

 sities.  I  think,  it  is  the  duty  of  the

 leaders  ang  particularly  of  the  Par-

 liamentarians  to  see  that  this  habit

 of  smoking  goes  down,  if  not  stop-

 ped....

 AN  HON.  MEMBER:

 in  the  Central  Hall.

 First  stop  it

 SHRI  G.  VISWANATHAN;  If

 possible,  the  Health  Minister  can  stop
 it  in  the  Central  Hall.

 It  is  very  difficult  for  us,  particu-
 larly  when  we  travel  in  _—  aircraft

 which  is  air-conditioned.  The  Minis-
 ter  should  take  measures  to  see  that,

 at  least  for  two  or  three  hours,  the

 passengers  in  the  aircraft  refrain

 from  smoking.  There  are  already

 rules  to  prohibit  smoking  in  audito-

 rium,  theatre  halls,  etc.,  but  these  are

 not  properly  implemented.  I  think,

 the  State  Governments  have  to  be

 asked  to  see  that  these  rules  are

 strictly  implemented—end  not  imple-
 ment  only  the  MISA  like  the  Tamil

 Nadu  Government,

 This  is  a  very  important  Bill.  Al-

 ready  so  many  countries  have  taken

 measures.  For  example,  in  Britain,
 in  965  they  had  a  Bill  on  these  lines.

 Even  advertisement  in  television  is

 prohibited.  ब  some  of  the  Eastern

 countries  like  Singapore  and  Malay-

 sia,  advertisement  in  any  form,  in

 television  or  radio  or  newspapers,  is

 prohibited.  In  Italy  also,  in  1962,

 they  brought  a  Bill  to  prohibit  adver-

 tisement  of  cigarettes  or  cigarg  or  any
 form  of  tobacco.  I  am  very  _  glad

 that,  even  though  it  has  come  a  bit

 late,  we  are  going  to  pass  this  very

 important  Bill.  It  ts  not  only  a

 questicy,  of  advertisement,  We  must

 be  able  to  persuade  the  people  to

 stop  smoking,  we  must  persuade  at

 least  our  own  Members  in  this  House

 to  stop  smoking  or  at  least  refrain
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 from  smoking  during  Sessions  in  the
 Central  Hall.

 With  these  words,  I  whole-heartedly
 support  this  measure.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  (Giridih):  Mr.  Deputy-
 Speaker,  Sir,  as  a  person  who  smoked
 about  a  hundred  cigarettes  9  day
 year  after  year  and  who  has  given
 up  smoking  without  much  difficulty,
 though  of  course  with  some  amount
 of  struggle,  I  think,  I  can  speak  with
 80Me  persoual  experience.  Smoking
 cigarettes  is  part  of  a  wider  effort  at
 relaxation.  Tobacco,  opium  and
 Jaudanum  were  very  much  m  vogue
 in  Britain  once;  in  fact,  De  Quincy
 wrote  a  tract  on  the  pleasures  of
 smoking  opium.  Things  have  chang-
 ed  over  the  years.

 Now  the  difficulty  is  not  with  ciga-
 rettes,  but  we  have  gone  a  step  fur-
 ther.  My  niece  who  was  studying  in
 Delhi  ऐ  iversity  was  telling  me  that
 in  the  course  of  one  hour  in  the  com-
 mon  rom,  she  would  normally  get
 offers  of  5-6  cigarettes  from  her  fel-
 low  co-eds.  one  of  which  at  least
 would  be  loaded  with  LSD.  Sir,  the

 po’  t  is  cigarette  was  bad  enough,
 but  LSD  is  worse  and  that  is  the  na-
 ture  of  the  threat  to  the  younger
 generation  that  we  are  facing.

 T  know  about  the  views  of  the
 American  Medical  Society  and  the
 British  Medica)  Society  about  ciga-
 rette  smoking.  but  just  like  liquor.
 there  were  high  pressure  interests  at

 work  and  the  Government  interest  in
 revenue  alsn  helped  this  escalation  in

 smoking.

 Just  now,  One  of  my  friends,  said
 that  the  sirls  have  taken  to  smoking.
 The  point  {is  that  psychologically,
 when  the  teenagers  including  girls
 start  emokine,  they  in  reality  declare

 their  independence  and  flaunt  smok-

 ing  as  a  proof  that  they  are  mature
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 and  independent  of  the  social  taboos

 and  home  environment.

 The  difficulty  about  this  bill  us  that

 a  mere  label  that  smoking  is  danger-

 ous,  in  my  opinion,  will  not  meet  the

 intrieacies  of  the  situation,  There  is

 high  pressure  merchandising  and  you
 see  the  propaganda  that  the  cigarette
 companies  are  projecting.  They  say:
 “If  you  have  missed  your  train,  or
 lost  your  purse,  wothing  is  lost  if  you
 have  got  Scissors.”  You  see  ‘Made

 for  Bach  Other”  propaganda.  High

 pressure  advertisement  from  different

 angles  and  brain-washing  of  the  peo-

 ple  is  going  on.  How  can  you  combat

 this  menace  by  merely  compelling
 these  companies  for  writing  in  this

 warning?  ‘They  wil)  take  care  to

 print  this  i  the  smallest  letters  so

 that  that  is  overlooked.  If  you  wish

 to  combat  it,  it  has  to  be  supported

 by  a  big  educationa]  effort  and  =  8

 counter  propaganda  and  counter  ad-

 vertisement  against  the  perils  of

 smoking  in  T.V,  cinema  houses  ard

 radio.  A  question  will  arise,  if  the

 cigarette  factories  are  closed  down

 what  will  happen  to  the  amount  of

 about  Rs.  200  crores  that  we  get  by

 way  of  exise  duty  The  wayout  is  for

 the  Government  to  take  over  these

 industries  as  a  last  resort  so  that  they

 can  plan  on  the  basis  of  a  long-range

 good  of  the  people  and  on  the  basis  of

 their  budgctary  position,  and  how

 much  they  can  allow  them  to  smoke.

 Alone  with  this,  I  must  remind  the

 Minister  for  Health  and  Family

 Planning  shout  the  urgent  neces  of

 comhatine  the  deadly  habit-forming

 drug,  now  being  injected  in  the

 University  campuses,  that  is  LSD

 Cigarette  ig  also  habit  So  forming

 but  lees  <ome  cigarefte-cmokers  say

 that  it  is  very  easy  to  give  up  smok-

 ing  and  he  has  give  it  up  half  a  dozen

 times!  But  it  is  not.  omar  ay  छोड़ने

 हैं,  कमली  नहीं  फ़ौत  हे  ।

 Lady  nicotine  is  waiting  on  the  side-

 lines  always  to  catch  hold  of  you.  To
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 get  out  of  the  clutches  of  Lady  tico-
 tine  is  a  long-range  struggle.

 I  wish  you  well;  I  support  the  Bill,
 but  I  have  my  doubts  whether  this

 dlone  will  meet  the  requirements  of
 the  situation,

 SHRI  S.  M.  BANERJEE  (Kanpur):
 I  am  really  surprised  why  a  ron-

 smoker  should  be  a  Health  Minister.
 The  whole  difficulty  is  that  simply

 writing  that  it  is  injurious  to  health
 will  not  compel  aryone  or  persuade
 anyone  not  to  smoke,  I  know  smok-

 ing  is  bad,  especially  for  me  as  I  am
 an  asthmatic  patient  as  also  a  cardiac
 asthmatic  patient.  Still  I  go  on  smok-

 ing.  I  do  not  know  You  can  leave

 everything  in  the  country,  but  to

 leave  smoking,  as  my  friend  charac-

 teristically  said,  is  very  difficult  |

 remember  a  story  when  somebody
 said,  ‘I  have  left  drinking  A  man

 nseqd  to  drink  in  a  particular  hotel

 every  night.  Instead  of  having  the
 drink  twice,  he  used  to  have  two

 flasses  of  whiskey  with  one  peg  in
 each  The  weiter  asked  him,  ‘Why
 don't  you  take  it  twice?  Why  take  it

 in  two  glasses?’  He  said,  ‘This  is  for

 my  friend  who  is  not  here  and  in

 whose  memory  I  drink  and  the  other
 one  is  for  me’  After  5-—20  davs
 when  the  gentleman  returned,  he  took

 only  one  glacs  ond  out  of  curiosity,
 the  waiter  asked  him,  ‘What  about

 your  friend?’  He  said,  ‘He  is  fine.

 T  got  a  letter  from  him.’  The  waiter

 asked,  ‘Whv  don’t  you  drink  for  him?’

 He  said,  ‘This  is  exactly  for  him,  I

 have  left  drinking’  So  also,  as  far

 as  I  am  concerned,  I  have  left  smok-

 ing  because  T  have  heen  asked  by  the

 ravernment  to  do  ¢o  and  if  I  amr

 smoking,  I  am  smoking  for  others.

 Of  course,  it  may  not  affect  the

 cigarette  industry  as  such.  [  have

 seen  that  in  foreign  countries  and  you

 thave  seen  more  and  you  know  how

 slides  are  shown  how  cigarettes  are

 bad  for  health.  But  nothing  worth-

 while  bas  happened.  I  think  it  is

 human  psychology  perhaps.  I  wish
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 you  good-luck,  Dr,  Karan  Singh  is
 a  goOOd  man  and  if  somebody  follows

 him,  he  will  really  become  a  good
 man.  But,  unfortunately,  people  do
 not  follow  him.

 The  biggest  income  is  from  ciga-
 rettes  in  this  country.  I  do  not  say
 that  we  should  derive  income  at  the
 cost  of  our  health.  My  submission  is
 only  this.  We  will  have  to  educate
 the  people  at  large.  My  friend,  Shri
 Chapalendu  Bhattacharyyia  was  telling
 about  the  teenagers,  that  they  take
 to  smoking  and  that  they  start  drink-

 ing  also,  But  it  igs  bad.  You  know
 it  is  a  social  evil.  We  can  eradicate
 it  only  by  educating  people  properly.

 My  friend,  Maulana  Ishaque  Sam-
 bhali  is  going  to  speak.  He  will  con-
 tradict  me.  But  somebody  said  in
 Urdu:

 किसी  ने  कहा  शराब  छोड़  दो,  तो  पौने

 वाले  ने  कहा--

 “जाहिद  शराब  पीने  दे  मस्जिद  में  बैठ  कर  ॥

 या  वह  जगह  बता  दे  जहां  खुदा  न  हो।।

 So,  v  itn  everyone  smokes,  it  is  very
 difficult  to  leave  smoking.

 With  these  words  I  support  this

 Bill,

 SHRI  K.  GOPAL  (Karur):  While

 I  rise  to  support  this  Bill,  I  just
 remember  what  I  read  a  few  years
 ago,  When  Lord  Montgomery
 and  Winston  Churchill  met,

 Montgomery  said,  ‘Winie,  I

 do  not  smoke,  I  qo  not  drink,
 I  don’t  have  any  vice  but  I  am

 hundred  per  cent  fit.’  Whereupon
 Winston  Churchill  retorted,  ‘I  drink

 a  lot,  I  smoke  a  lot,  I  do  a  lot  things;
 still  I  am  200  per  cent  fit.”  And  you

 know  Winston  Churchill  was  neither

 8  doctor  nor  a  scientist.  I  am  yet  to

 understand  and  whether  Winston

 Churchill  was  right  or  Lord  Mont-

 gomery  was  fright,

 So  also  I  remember  what  George

 Bernard  Shah  said  about  cigarettes.
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 मुज़िर  है  ।  लेकिन  श्राप  ने  गौर  किया

 ‘At  the  one  end  there  ig  fire  ang  at  होगा,  डाक्टर  साहब  के  खत्म
 भो

 होगा
 the  other  there  is  8  fool’.  According  --डाक्टर  से  हम  ने  सुना  है--न  सिगरेट

 to  Bernard  Shaw,  people  like  me  are  पी।  हैं,  न  शराब  पीते  हैं--इस  लिये  मेरी
 still  fools,  ~

 बात  पर  गौर  करेंगे--क्या  इस  पर  भी

 As  my  hon.  friends  said,  this  evil  कभी  गौर  किया  कि  सिगरेट  जितनी  हानि-

 of  smoking  cartiot  फैट  eradicated  by  कारक  है,  जितनी  नुकसान  देने  वाली  है,
 sheer  advertisements  I  am  smoking  शराब  उस  कहीं  ज्यादा  नुक्सान
 cigarettes,  It  38  bad.  As  gq  matter  we

 उस  से  भी  हा ज्याद

 आचार्य of  fact,  a  couple  of  years  ago,  ]  went
 देनेवाली

 है  ।  मेरे  भाई  श्री
 चपलेन्दू  भट्ट

 to  the  hospital  to  undergo  a  serious  ने  जैसा  कहा--अच्चा  के  बारे  मे--मैं

 eye  operation.  When  the  operation
 ढप  2  के  साथ  वाना  5  कप  हैं  [-

 was  over,  I  was  telling  my  wife,  ‘Look  :  ~

 here.  I  am  going  to  give  up

 "
 smok-  कीजिए  ही  नहीं,  हाई  स्कूल्स  के

 स्टूडंट्स
 ing.”  She  said,  ‘Anyway,  you  better  में  भी  शराब  पीने  की  वबा  बडी  तेजी  के

 ask  the  doctor  so  that  later  on  you  फैल  रही  भें  डा साथ  फल  मझ  देख  कर  बड़ा  ताज्जुब
 may  not  be  tempted  to  smoke.’  I

 8
 ‘

 gy  देखा  जो  दी
 said,  Tf  you  don’t  believe  me,  we  can  हुआ--मैंने  न

 व
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 consult  the  doctor.”  When  we  con-  कौर  10वीं  क्लास  में  पढ़ने  ले  हैं,  खाते-

 sulted  the  doctor,  he  asked,  ‘How  पीते  घरों  के  बच्चे  है,  वे  बच्चे  शराब  पीने
 many  cigarettes  vou  smoke  daily?’

 पिह I  said,  ‘Ten’,  Then  he  said,  ‘It  is  हैं।  व्योहार  में  बाप  को
 शराब  पौते

 हुर

 not  considereq  smoking.”  He  said  देखते  हैं  भाई  को  शराब  पीते  हुए  देख”  हैं
 that  is  not  smoking  You  continue  to

 safer  उन  को  भी  लत  लगती  है  वे  नही
 smoke.  When  the  bil]  becomee  an

 डि  =  पीने  से  कितना
 Act,  it  might  do  a  lot  of  good.  There  जानत  कि  इस  एज

 मे
 शराब  प  क

 is  every  possibility  that  after  seeing  ज्यादा  नुकसान  होगा  ।  शराब  से  इतना

 the  advertisements  people  may  start
 नकधप्षान  होता  ५  >-यह  बतला  कर  म  प्ले

 smoking.  To  fight  that  we  shall  have
 *  .

 ai

 ,

 to  create  social  environment  We  will
 erat

 का  वक्‍त  लेने  की  जरूरत  नहीं
 है

 हे

 have  to  educate  people.  जल  जा)  मैं  फेंकनेवाला  की  बात  नहीं  करता,  फैशन

 have  to  tell  the  youngsters  that  smo-  के  लिये  या  सोसायटी  को  मेन्‍्टेत  करने  के
 kine  has  harmful]  effects.  Voluntary
 organisations  will  have  to  take  up  लिये,  जो  लोग  स्मोक  करते  हैं  या  ड्रिंक  करते

 this  job.  We  cannot  tell  the  youth  हैं  उन  की  बात  र्म  नहीं  करता,  लेकिन  शासन-

 of  the  country  not  to  smoke.  I  can
 मैन  है,  जो  मजदूर  हैं,  वह  शराब  पीते  है

 t  to  0  but  not
 es

 P  . mike  my  soni  not
 to:

 smoke
 या  सिगरेट  पीते  हैं,  वे  किसी  फैशन  के  लिये

 the  people  at  large.  कि
 नही,  अपनी  थकावट  को  दूर  करने  के  लिये,

 अपनी  परेशानियों  को  कम  करने  ज्  लिये,

 पीते  है  ।  मैं  बड़े  अ्रदव  से  दरख्वास्त  करूगा

 --अरब  भी  वक्‍त  है,  ड्राप  एक  म्रमेण्डमेन्ट

 दीजिये  जहा  सिगरेट  के  बाय  पर  ऐसी  बात
 डिप्टी  स्पीकर  साहब,  पढा  कर्ण  सिंह  जी

 बोतल
 के  यकीनन  म  1: 1: 1. ड  हती  तजवीज़  ला

 लिखी  जायगी,  वही  शराब  की  हर
 arr

 कर  पेश  को  है  1  बे  बडी  नबी  के  आदमी  हैं  पर  भी  लिखा  जाना  चाहिये  कि  यह  जहर  है  ।
 .

 सोवियत  यूनियन  में  मैंने  भ्र पति  आंखों  से

 दसतिते,  शी  बात,  मालूम  करता  हि
 देखा  वहां  पर  हर  बोतल  पर  यह  लिखा  हुआ

 एक बात मालू  ;
 है  हालाकि  इस  के  बावजूद,  इस  लत  मे  कमी  तो

 w  43
 रिट ड्ननामार  की  विकेट  पा  यह  लिखा

 ;  मा  नही  हो  सका  +
 जायगा  कि  यह  हानिकारक  है,  सेहत  के  लिये

 शाई  है,  लेकिन  इस  का  खत्म  नहीं  हो

 With  these  words  I  support  the  Bil,

 श्री  इसहाक  सम्मान  (प्रम रोहा)
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 MR,  DEPUTY-SPEAKER:  The
 यह  सिगरेट  हमारे  मुल्क  के  इन्दर  पहले

 Bill  is  about  cigarette  and  not  about
 कितनी  बनती  थो  शोर  श्रबन  कितनी  बडो

 liquor.

 ह... 0  इसहाक़  सम्भल  .  इस  लिये  मैं

 कहना  चाहत  हं--यहै  तो  भाप  ने  देखा  दी

 है  कि  गरीब  तबके  के  दकिंग  क्लास  के  जो

 लोग,  शराब  पीते  है  या  स्मोक  करते

 हैं,  वे  भ्र पने  रखों  को  भूल  जाने  के  लिये,

 झपने  गम  को  गलत  करने  के  लिये,  थोड़ी

 सी  देर  के  लिये  भ्र पने  दिमाग़  को  राहत  देने

 के  लिए  करते  हैं  ।  लेकिन  मैं  समझता  हूं

 इन  दोनों  चोरों  से  वे  अपनी  वाडी  के  प्रकार

 शहर  दाखिल  करते  हैं,  चाहे  वह  शराब  हो  या

 तम्बाकू  हो  |  इसलिये  मैं  दरख़्वास्त  करूंगा--

 जरूरत  इस  बात  की  है  कि  शराब  के  लिये

 भी  फौरी  तौर  पर  कदम  उठाया  जाय  |

 &  तो  कहना--बेहतर  यह  है  कि  इस  मौके

 पर  जब  कि  मुल्क  के  लिये  बहुत  से  भ्रच्छे

 काम  किये  जा  रहे  हैं,  श्रीमती  इन्दिरा  गांधी

 बहुत  से  हिस्टोरिकल  काम  कर  रही  हैं,  तो

 इस  मुल्क  के  कामल  मेन  को  राहुल

 दिलाने  के  लिये  जरूरत  इस  बात  की  थी  कि

 & ए  की  तरफ  भी  तम  उठाया  जाय

 हालाकि  फौरन  कह  दिया  जायगा--डाक्टर

 कर्ण  सिह  साहब  न  भी  कहे--तो  सुब्रह्मण्यम

 साहब  कह  देंगे--नहीं,  नहीं,  इस  से  करोड़ों

 रुपयों  का  लास  होगा,  यह  मुमकिन  नहीं  है  ।

 पूरे  मुल्क  में  मिला  कर  इस  से  झरनों  पये

 को  रेवेन्यू  का  लास  होगा  ।  प्रखर  प्रश्ों

 रपये  की  रेवेन्यू  का  लास  नहीं  बर्दाश्त  करना

 है,  लोगों  की  सेहत  बरबाद  कर  के,  लोगों

 की  जिन्दगियां  बरबाद  कर  के  उस  लास  को

 बरदाश्त  न  किया  जाय,  लेकिन  मेहरबानी

 कर  के,  उन  के  लिये  कम  से  कम  इतना  तो

 करूर  कर  दीजिये  कि  शराब  की  बोतलों  पर

 ची  छापा  जाय

 -

 साथ  ही  साथ  &  दरख्वास्त  करूंगा  कि

 1:  बात  का  भी  लिहाज़  रखता  चाहिये  कि

 तादादद  में  बन  रही  हैं  ।  जो  बन  रही  है

 बहु  किन  के  लिये  बन  रही  हैं  -  जो  फोरन

 कम्पनी  हिन्दुस्तान  के  भ्रमर  हैं  वह  कैसा

 तम्बाक  लगाती  हैं,  क्या  चीज़  इस्तेमाल  करती

 हैं,  कैसा  कागज़  लगाती  हैं,  मैं  नहीं  समझता

 इस  के  बारे  में  धाप  कन्ट्रोल  कर  सकते  हैं  ।

 मैं  नहीं  जानता  ड्राप  इस  बारे  में  भी  सोचते

 हैं  कि  वह  जो  प्राफिट  करती  हैं,  वह  पैसा

 हिन्दुस्तान  के  काम  में  भी  भा  सके  ।  इसलिये

 ज़रूरत  इस  बात  की  है--प्रखर  सिगरेट

 प्र  कन्ट्रोल  करना  है  तो  पहले  जो  फारेन

 सिगरेट  कम्पनी  है,  उन  को  मेहरबानी  कर  के

 हिन्दुस्तान  से  चलता  कीजिये  ।  उन  को  पेश-

 स्लाइड  कीजिये  ताकि  सिगरेट  की  पैदावार

 पर,  सिगरेट  की  क्वालिटी  पर,  बाप  अपने

 मन  के  मुताबिक  कंट्रोल  कर  सकें  ।  इस  के

 बाद  मैं  बड़े  दब  से  कहूंगा  कि  सिर्फ  इस  पर

 लेबल  लगाने  से  काम  नहीं  चलेगा,  ज़रूरत

 इस  बात  की  है  कि  उन  वर्किंग  क्लासेज  के

 लिये,  उन  गरीबों  के  लिये,  पभाल्टरनेट

 एन्टरटेसमेन्ट  प्रोवाइड  कीजिये  बहु  गरीब

 जो  भ्र पनी  थकन  को  दूर  करने  के  लिये

 शराब  पीते  हैं,  सिगरेट  पीते  हैं  उन  के  वास्ते

 एन्टरटेनमेन्ट  प्रोवाइड  कीजिये,  तभी  जा  कर

 शाप  के  इस  बिल  का  मकसद  पूरा  हो  सकता

 है.  और  तभी  बाप  को  कामयाब ों  मिल

 सकती  है  ।
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 Sunp.  &  Dist.)  Bill

 [डा०  करण  सिंह]

 हमारा  कर्तव्य  पुराना  ही  होता  ।  मैं  तो  कहुंगा

 हमारा  करों व्य  इस  से  आरम्भ  होता  है,  क्यांकि

 जैसा  हमारे  अन्य  मित्रों  ने  कहा---जब  तक

 इनको  शैक्षणिक  दृष्टि  से  न  देखा  जाय,  तब  तक

 यह  कार्य  हमारा  सफल  नहीं  हो  सकता  है  t

 हमारा  तो  विचार  है--जहां  स्कूल  कौर  काली-

 जिन  हैं,  जहां  यह  सिगरेट  की  बीमारी  बढ़

 रहीं  है,  वहा  हम  शिक्षा  के  माध्यम  से  धौर  जो

 हमारी  शिक्षा  संस्थाएं  हैं  उन  के  माध्यम  से

 इस  के  विरुद्ध  प्रचार  करने  का  कुछ  न  कुछ

 प्रयास  करे

 जहां  तक  हिन्दी  का  प्रयत्न  है  इस  में  जो  इलाज

 6  है,  उस  में  हम  ने  केवल  यह  कहा  है  कि  जब

 एक  पैकेज  पर  पझंग्रेजी  में  उस  का  नाम  इत्यादि

 लिखा  होगा  तो  अंग्रेजी  में  विनिंग  होगी,  जब

 हिन्दी  में  लिखा  होगा  तो  हिन्दी  में  वाशिग  होगी

 कौर  जहां  अन्य  भाषाभ।  में  लिखा  होगा  तो

 द्वीप  भाषा,  में  विनिंग  होगी  ।  हमें  अग्रेजी

 इस  लिए  अलग  करना  पड़ा  कि  भारतीय

 भाषाएं  जो  हैं,  जो  आठवें  शेडयूल  में  हैं,  उन

 में  हि.दी  का  जिक्र  है।  में  रामावतार  जी  मे

 विनम्र  प्रार्थना  करुगा  कि  हिन्दी  का  प्रचार

 बड़ा  प्राप्यक  है,  लेकिन  हिंदी  के  प्रचार  को

 सिगरेट  जैसी  दुष्ट  वस्तु  क ेसाथ  न  मिला  कर,

 उस  के  ग्राम।  हम  करें  तो  अच्छा  रहे  t

 5  00  hrs,

 Sir,  my  dear  friend,  Shri  Viswana-

 than  had  mentioned  several  surveys
 that  had  been  undertaken.  He  men

 tioned  a  more  important  one  which  4३

 had  not  covered  in  my  earlier  remarks.

 It  is  entirely  true—he  also  said  that—

 that  in  theatres,  buses,  auditoria  and

 so  on,  the  anti-smoking  _  restrictions
 should  be  very  stringently  applied.  I

 €ntirely  agree  with  him.  In  fact,  he

 may  have  noticed  that  in  the  Indian
 Airlines  now,  the  first  four  rows  on

 either  side  of  the  aisle  are  for  non-

 smokers.  There  is  a  special  sign,  and

 now  more  and  more,  in  the  interna-
 tional  airlines  and  in  domestic  airlines
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 amoking  is  being  discouraged.  I  think

 the  same  sort  of  thing  should  be  done

 in  our  buses.  After  all,  a  bus  journey
 is  not  likely  to  be  a  very  long  one  and
 there  is  no  reason  why  in  buses,  even
 if  one  is  an  addict,  one  should  not  be
 able  to  exercise  at  least  the  modicum
 of  self-control  when  it  comes  to  the

 journey.  But,  as  I  said  earlier,  why
 the  poor  person  who  does  not  smoke
 at  all  is  also  inflicted  with  this  un-

 pleasant  atmosphere  unnecessapfily.
 Therefore,  I  entirely  agree  with  what
 Shr,  Viswanathan  said.

 It  is  a  matter  of  great  pleasure  that
 after  a  long  romance  with  Lady  Nico

 tine,  Shri  Chaplendy  Bhattacharyya
 has  at  last  got  a  divorce!  I  congra
 tulate  him  on  this.  And  |  think  that
 he  has  shown  that  if,  as  he  says,  he
 Smoked  a  hundred  cigarettes  a  day,  it

 is  quite  remarkal le  that  he  has  given
 {his  up.  But,  he  has  touched  upon
 another  issue  which  is  an  extremely
 serious  one.  That  is  the  issue  of  drug
 addiction  ang  the  fact  that  through
 cigarettes,  al)  sort.  (६  dangerous  drugs
 are  beginning  to  find  a  way  into  the
 market.  This  ig  a  shghtly  different
 problem,  but  Imay  say  that  we  art

 decply  and  gravely  concerned  ०६९7

 the  growing  meance  of  drug  addiction
 in  tiug  country  Still,  compared  with

 the  so-called  advance!  countries  or

 developed  countries,  we  are  com-

 paratively  frec  from  this  menace

 But,  there  have  been  reports  from
 time  to  time  that  interna-

 tional  agencies  connected  with  this  sort
 of  illegal  and  atrocious  trade  and  tra-

 fficking  are  now  beginning  to  enter
 this  market.  I  cntirely  agree  when  he

 raised  a  note  of  warning,  and  I  may
 inform  the  House  that  in  the  Health

 Ministry,  we  have  just  recently  set  up
 a  special  group  to  enquire  into  the

 question  of  drug  addiction  and  to  see
 how  far  it  has  reached  and  what  it  is
 that  can  be  done.  I  would  urge  that
 the  only  really  effective  way  to  deal
 with  this  is  to  be  vigilant,  particular-
 ly  to  see  that  the  people  who  are  res-

 ponsible-  I  am  sure  a  lot  of  smuggling
 takes  place;  Heroin,  Cocaine  and  other

 types  of  drugs  are  now  smuggled  into
 the  country  from  abroad.  The  anti-
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 smuggling  drive,  I  hope,  will  also  help
 us  in  this  matter.

 To  my  good  friend,  Shri  S.  M.
 Banerjee,  not  only  as  a  friend  but  alse

 as  Health  Minister—my  advice  is  to
 give  up  the  smoking  immediately.  I
 think  he  should  take  a  leaf  out  of  Shri
 Chapalendu  Bhattacharyya’s  book,  as

 he  Says  that  he  is  a  patient  and  he  is
 a  frieng  of  all  of  us  and  he  would  be
 extremely  unhappy  if  smoking  were  to

 ‘  further  worsen  his  condition,

 \  Ag  I  mentioned  in  my  opening  re-

 marks,  smoking  not  only  has  an  inde-
 pendent  impact  but  it  has  also  a  syner-
 gestic  impact.  In  other  words,  if  there
 are  already  symptoms,  whether  it  is
 asthma,  whether  it  is  cholestero]  level
 high  blood  pressure  or  hyper-tensior
 or  even  perhaps  diabetes,  smoking  re.
 acts  upon  the  existing  symptoms  and
 makes  the  situation  very  much  worse.
 It  is  quite  clear  that  it  is  nobody’s
 claim  that  simply  by  printing  a  warn-~
 ing  upon  a  packet  of  cigarettes,  the
 problem  is  solved.  I  think  that  would
 be  a  simplistic  point  of  view.  Let  my
 hon.  friends  know  that  there  will  have
 to  be  a  sustained  and  long-range  effort,

 as  a  beginning  of  a  national  campaign
 of  education  to  the  general  public
 against  smoking,  particularly  as
 Maulana  Sahib  said  with  regard  to  the
 younger  generation  because  it  is  most
 unfortunate  that  young  people  take  to
 smoking  as  simply  some  king  of  revolt

 or  assertion  of  their  individuality
 Or  independence.  This  phenomenon  is

 a  well-know  through  the  ages.  Every
 younger  generation  that  comes  up
 wishes  to  re-assert  its  individuality  to
 show  that  it  can  stand  on  its  own  feet,
 but  it  is  unfortunate:  that  smoking  and
 drinking  are  sometimes  useq  as  a  me
 dium  for  thig  assertion.  Parental  infiu-
 ence  can  have  a  tremendous  effect  it
 this  aspect.  I  may  tell  you  about  my
 own  experience.  It  is  interesting.  My
 father  said  to  me,  “Look  !  do  not
 smoke  until  you  are  eighteen.  On  your
 eighteenth  birthday  हक  will  personally
 ive  you  as  a  present  a  gold  cigatettes
 ease  and  a  good  lighter.”  I  said,
 “Fine.”  I  waited  and  it  so  happened
 On  my  eighteenth  birthday,  he  asked

 3I3  «~Cig.  (Reg.  of  Prod.  SRAVANA  14,  897  (SAKA)  Cig.  (Reg.  of  Prod.,  II4
 Supp.  &  Dist.)  Bill

 me  whether  ्  still  wanted  them.
 I  said,  “No”.  It  is  a  psychological
 way.  If  you  keep  on  saying  do  not
 smoke,  then  the  youngesters  go  to  the
 bathroom  and  smoke.  Talk  to  them
 as  parents  and  explain  to  them  that
 it  is  bad  for  their  health  and  develop-
 ment,  that  they  will  not  be  able  to
 grow  properly  or  their  physique  will
 not  develop  with  the  result  their  gam-
 es  and  other  things  will  be  affected,
 I  think  the  younger  generation  will
 respond.

 जनाब  मौलाना  साहब  ने  शराबनोशी  और

 सिगरेट  का  जो  बाहमी  ताल्लुक  है,  उस  के

 सिलसिले  में  कुछ  रोशनी  डाली  ।  इस  में

 कोई  शक  नहीं  शराब-नंदी  एक  निहायत  ही
 खतरनाक  चीज़  है  भौर  इस  से  सेहत  के  ऊपर

 बहुत  बुरा  शरीर  पड़ता  है  ।  मैं  श्राप  को

 बतलाऊँ--प्राची  प्रधान  मंत्री  जी  बतला

 रही  थीं,  जब  भाप  तकरीर  फरमा  रहे  थे,
 कि  उन्होंने  कई  बार  रियासतों  के  बड़े-वज़ीरों
 को  खत  लिखे--प्राहिबिशन'  को  तो  देखा

 जायगा,  लेकिन  प्राय  टैरेंस  के  सिलसिले

 में  कुछ  कीजिये  ।  मानसिक  पर  जो  शराब

 की  दुकानें  खुल  रही  हैं,  चलते  रास्ते  जिस  का

 मन  प्राय,  शराब  पीले,  खुद  भी  जहन्नुम  में

 जाये  शौर  जो  रास्ते  में  चल  रहें  हैं  उन  को

 भी  स्वं  तक  पहुंचाये--ये  इस  किस्म  की

 चीजें  हैं  जिन  को  रोका  जाना  चाहिये  ।

 मौलाना  साहब  का  एक  सुझाव  था  कि

 शराब  की  बोतल  पर  चौ  लिखा  जाना

 चाहिये  कि  यह  खतरनाक  है  |  यह  एक  नया

 सुझाव  है,  हम  इस  पर  ज़रूर  गौर  करेंगे  ।

 टी  ए:०  एम०  बनी  :  मौलाना  साहब
 की  फोटो  उस  पर  छाप  दिया  करें,  तो  खुद

 ब-खूद  लोग  बाख़बर  हो  जाय  ।

 श्री  दरबारा  सिह :  उस  से  तो  सेक्शन

 मिलेगी  कि  अच्छे  शौर  शरीफ  लोग  भी  पीते

 हूँ  ।
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 DR,  KARAN  SINGH:  Sir,  I  am

 very  much  encouraged  by  the  warm

 welcome  thig  Bill  hag  received  and  I!

 would  commend  its  passing  by  the

 House,

 MR.  DEPUTY  SPEAKER:  The  ques-
 tion  is:

 “That  the  Bill  to  provide  for  cer-

 tain  restrictions  in  relation  to  trade
 and  commerce  in,  and  production,

 supply  ang  distribution  of,  cigarettes
 and  for  matters  connecteg  therewith
 or  incidental  thereto,  be  taken  into
 consideration.”

 The  motion  was  adopted

 MR,  DEPUTY  SPEAKER:  The  ques-
 tion  is:

 “That  clauses  2  to  5  stang  part  of

 the  Bill.”

 The  motion  was  adopted

 Clause  6(Language  tn  which  the  specr
 fied  warning  shall  be  expression)

 MR,  DEPUTY-SPEAKER:  We  shall

 now  take  up  Clause  6.  Mr,  Ramavatar

 Shastri,  are  you  moving  your  amend-

 ments?

 SHRI  RAMAVATAR  SHASTRI:  Yes.

 Sir,  J  beg  to  move:

 Page  3,—

 after  line  23,  insert—

 “(a)  Hindi,  the  specified  warning
 shall  be  expressed  in  the  Hindi  lan-

 guage;”  a)

 Page  3,  line  26,—

 after  “any”  insert  “other”  (2)

 Page  3,  line  27,—

 after  “such”  insert  “other”  (3)

 page  3,  line  28,-—

 after  “English”  insert  “Hindi”  (4)

 Page  3,  line  28,  —

 after  “nore”  insere  “other”  (5)
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 Page  3,  line  29,—

 after  “English”  insert  “and  Hindi”  (8):

 Page  3,  line  29,—

 afler  “such”  insert  “other”  (7)

 Page  3,  line  3).—

 after  “English”  insert  “Hindi”  (8)

 Page  3,  line  31,

 after  “any”  insert  “other”  (9)

 Page  3,  line  $2,—

 after  “English”  insert  “and  Hindi”

 (10)

 Page  3,  line  33.—

 after  “such”  inser,  “other”  (l])

 Page  3,  line  36,—~

 omit  “and”  (12s

 Page  3,  line  36,—

 ajter  “Enghsh"”  «nsert  “and  Hindi”

 (13)

 Page  3,  line  38,—

 after  “English”  insert  “,Hind:”  (l4)
 Page  3,  line  38,—-

 for  “language  as”  substitute  “ian-

 guages  as”  (15)

 Page  3,  line  38,

 after  “such”  insert  “other”  (16)

 MR,  DEPUTY-SPEAKER:  Now,  J

 shall  put  amendments  Nos.  |  to  l6  to

 Clause  6,  moved  by  Shri  Ramavatar
 Shastri,  to  the  vote  of  the  House.

 Amendments  Nos.  i  to  6  were  put  and

 negatived

 MR,  DEPUTY-SPEAKER:  The  ques
 tion  is

 ‘That  Clauses  6  to  3  stand  part  of

 the  Bill.”

 The  motion  was  adopted

 Clauses  6  to  B  were  addeg  to  the  Bill

 Clause  9  (Power  to  seize)

 MR,  DEPUTY-SPEAKER:  Now  we,
 shall  take  up  Clause  9.  There  48  one
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 amendment,  No.  7  by  Shri  Ramavatar

 Shastri,

 SHRI  RAMAVATAR  SHASTRI:  Sir.

 I  beg  to  move:

 Page  4,  line  4,—

 for  “ninety  days”  substitute  “sixty

 days”  (I7)

 MEH.  DEPUTY-SPEAKER:  7  wil
 now  put  amendment  No,  7  to  Clause

 9  moved  by  Shri  Ramavatar  Shastri,
 to  vote  of  the  House.

 Amendment  No,  77  was  put  and  nega-
 tived

 MR,  DEPUTY-SPEAKER:  Now,
 there  are  no  amendments  to  Clauses
 0  to  16,  The  question  is:

 “That  Clauses  9  to  6  stand  part
 of  the  Bill”

 The  motion  was  adopted

 Clauses  9  to  6  were  added  to  the  Bull

 Clause  %7—(Penalty)

 MR.  DEPUTY-SPEAKER:  Now,  we
 shall  take  up  Clause  17.  There  is  one

 amendment,  No,  18,  by  Shri  Ramavatar
 Shastri.

 SHRI  RAMAVATAR  SHASTRI:  Sir,
 I  beg  to  ove-

 Page  6,  lines  li  and  2.—

 jor  “or  with  fine  which  may  extend
 to  five  thousand  rupees  or  with  both”

 substitute  “and  with  fine”  (18)

 उपाध्यक्ष  महोदय,  जो  लोग  सिगरेट

 पेट  पर  वार्निंग  नही  छापेंगे  उन  के  लिये

 सजा  की  व्यवस्था  की  गई  है  तो  उस  में

 3  साल  की  सजा  दी  जायगी  या  जुर्माना
 किया  जायेगा,  या  दोनों  किया  जायगा  |

 तो  मेरा  एतराज  “या”  पर  है।  3  साल  तो

 ठीक  है,  लेकिन  3  साल  “या”  जब  कर  देते

 हैं  तो  हाकिम  की  मर्जी  पर  है  कि  00  रु०

 जुर्माना  कर  के  छोड़  दे  ।  जो  हमारे  यहा

 भ्रष्टाचार  का  माहौल  है  उस  में  इस  प्रकार
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 की  बातें  हो  सकती  हैं  ।  इसलिये  मैं  ने  कहा

 है  कि  अगर  बाप  को  जुर्माना  करना  हो,

 चाहे  0  ०  ही  सही,  लेविस  सजा  के  साथ

 साथ  जुर्माना  भी  रखिये  ।  यानी  सजा  भी

 कौर  जुर्माना  भी  पाया”  मत  कीजिये  ।

 इसलिये  मैं  ने  कहा  है  कि  जुर्माना  5,000

 की  व्यवस्था  रखिये  ताकि  सख्त  कानन  रहें  ।

 10,  00  रु०  जुर्माना  से  काम  नहीं  चलेगा  ।

 तो  सजा  औैर  जुर्माना  दोनों  देने  की  व्यवस्था

 सब  शुरु  कर  देनी  चाहिये  ता।क  श्राप  का

 मकसद  हल  हो  सके  ।  नहीं  तो  जुर्माना  से

 बाप  का  मकसद  पूरा  नहीं  होगा  |

 डाक  ह  उपाध्यक्ष  :  हद  .  विचार

 तो  अच्छा  है।  लेकिन  जब  हम  पहली  बार

 इस  चीज  को  ला  रहे  है  कौर  हम  समझते

 है  कि  एक  बार  यह  'बल  लाए  तो  कोर  ऐसी

 बात  नहीं  होंगी  इस  का  विरोध  अधिक  ने

 किया  जायगा  ।  अभ्र गर  किया  जायगा  तो  हमें

 प्रवीण  इस  के  विषय  में  संशोधन  लाने  में

 क्रि:  कठिन.  नहीं  होगी  ।  लेकिन  आरम्भ

 में  हमने  यह  रखा  है  कि  जुर्माना  भी  हो  सकता

 है  मौर  जेल  भी  भेजा  जा  सकता  है--दोनों

 में  से  एक  या  दोनों  ।  तो  मैं  समझता  हू  कि

 यह  पर्याप्त  होगा  i

 MR.  DEPUTY-SPEAKER:  I  shall

 now  put  amendment  No  8  to  Clause

 [7,  moved  by  Shri  Ramavatar  Shastr:.
 to  the  vote  of  the  House.

 Amendment  No,  8  was  put  and  nega-

 tiveg

 MR.  DEPUTY-SPEAKER.  There  are
 no  amendments  to  the  remaining  claus-
 es.  The  question  is;

 “That  Clauses  7  to  22,  Clause  I,
 the  Enacting  Formula  and  the  Title

 stand  part  of  the  Bill”

 The  motion  was  adopted

 Clause  7  to  22,  Clause  l,  the  Enacting
 Formula  and  the  Title  were  added  to

 the  Bill
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 DR.  KARAN  SINGH:  Sir,  I  beg  to

 move:

 “That  the  Bill  be  passed”.

 SHRI  C.  M.  STEPHEN  (Muvattu-

 puzha):  Mr.  Deputy-Speaker,  Sir,  my

 mind  is  not  compromised  with  the  idea

 underlying  this  Bill.  This  Bill  compels
 that  whatever  cigarettes  are  sold,  must

 carry  with  them  a  warning.  The  warn.

 ing  3५  ‘smoking  Is  mjurious  to  health’

 Now,  here,  under  an  Act  of  Parliament
 a  commodity  is  to  go  round  in  the

 country,  acknowledging  it  to  be  inju-

 rious  to  health,

 Knowing  that  it  :s  injurious  to

 health,  whether  it  is  in  the  public
 interest  and  in  conformity  with  —  the

 public  policy  of  a  nation  to  permit,  and

 in  a  way  abet,  its  sale  and  thereby
 earn  income  also  on  allowing  the  com

 modity  to  be  sold  around  is  a  moral

 question  I  want  to  raise  to  the  cons.

 cience  of  the  people.  I  can  understand

 things  going  round  without  any  warn-

 ing  about  it,  unnoticed.  But  here  Par-

 hement  takeg  note  of  the  fact  that  a

 commodity  Ig  injurious  to  health  and

 says  ‘You  sell  that  commodity’:  it  says
 “You  sel]  the  commodity  with  a  broad
 announcement  that  if  is  injurious  to

 health,  it  75  a  very  bad  ‘ommodity’
 Government  in  their  turn  make  profit

 out  af  it  The  whole  machinery  is  set

 moving

 What  is  right  and  what  is  wrong?
 Whatever  is  imjurious  to  oneself  in  the

 scence  of  ethics  is  termed  to  be  wrong,
 whatever  ig  bad  to  the  other  man  38
 aiso  termed  in  ethical  philosophy  to  he

 wrong  Here  is  some  thing  which  38

 wro:  g  to  myself,  bad  to  myself  and

 bai  to  the  other  man,  ‘The

 simple  question.  I  want  to  raise
 is  whether  it  is  in  conformity  with

 the  mura}  conserence  of  this  na-

 tion  that  the  Parhament  which  repre-
 sents  the  nation  should  make  this
 broad  atinouncement,  give  it  its  bles-

 sing  and  allow  it  to  be  sold  around,
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 the  Government  in  their  tru

 collecting  money  by  way  of  excise  on

 it  and  filling  their  coffers  at  the  ex-

 pense  of  the  health  of  the  people?

 MR,  DEPUTY-SPEAKER:  You  are

 on  a  larger  question.  What  have  you
 got  to  say  on  the  Bill?

 SHRI  0  M.  STEPHEN:  This  is
 about  the  spirit  of  the  Bill.  There  are,
 although  I  am  not  mentally  compro-
 mised  to  the  idea  of  selling  a  commo-

 dity  which  ig  bad,  nevertheless  I  sup-
 port  the  Bill  I  nothing  more  to  Say

 at  एस०  एम०  बनी  (कानपुर)

 उपाध्यक्ष  महोदय,  मैं  स्त्री  जी  से  अपील

 करूगा  कि  सोशल  भाग्गेताइज्रेशन्स  को  अपने

 साथ  में  इस  प्रकार  के  प्रचार  के  लिये  ले

 यह  लिखा  रहेगा  कि  यह  नुकसानदेह  है  तो

 इस  की  1,  2  4  महीने  दहशत  रहेगी

 उस  के  बाद  शायद  कोई  असर  न  हो  t

 मंत्री  जी  ने  झपने  भाषण  में  कहा  कि

 यह  चीज़  बरी  है।  तो  यही  सवाल  हिन्दुस्तान

 के  सब  से  बडे  उर्दू  शायर,  रघुपति  सहाय

 फिराक  गोरखपुरी  से  किसी  ने  कहा  था  कि

 बाप  की  जिन्दगी  बहुत  लम्बी  हो  इन  चीजो

 को  श्राप  छह  दें  ।  तो  उन्होने  एक  बात

 कही  थी  जो  में  स्त्री  महोदय  से  कहना  चाहता

 द्

 “आल  ले  एक  रोग  नादां  ज़िन्दगी  के  रास्ते

 सिर्फ  सेहत  के  सहारे  ज़िन्दगी  कटती  नहीं

 जिन्दगी  काटने  के  लिये  कोई  कम्पेनियन  मिल

 जाय  जो  बहुत  ही  खूबसूरत  कौर  हसीन  हो

 तो  अच्छा  रहे  ।

 DR  HENRY  AUSTIN  (Ernakulam):

 May  I  project  one  idea?  Alung  with

 this  device  of  putting  on  the  necessary

 warning  highhghting  the  fact  that

 smoking  35  harmful  the  Ministry  should
 also  set  70  motion  social  service  and

 other  organisations  to  make  propaganda
 that  smoking  is  injurious,  The  people
 should  be  educated  about  this  so  that
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 a  climate  is  createg  against  this.  The

 question  of  banning  it  can  perhaps  be

 considereg  later  on.  That  must  be  our

 long  range  objective.  But  simply  leav-

 ing  it  like  this,  with  a  warning  that  it

 is  injurious  to  health,  may  not  be

 enough.  The  Ministry  should  launch

 several  campaigns  through  voluntary
 organisations  to  educate  the  masses,

 particularly  the  younger  generations,
 about  the  injurious  nature  of  this  com-

 modity.

 ay  fo  Wo  किंबल  (लाख)

 उपाध्यक्ष  जी,  सिगरेट  के  पैकेट  पर  जो

 वार्निग  लिखी  जायगी  कि  स्वास्थ्य  के

 लिये  हानिकर  है,  तो  इस  बात  की  सम्भावना,

 है  कि  दूसरी  तरफ  सिगरेट  बताने  वाले

 ऐडवरटाइजड  करेंगे  कि  इस  का  पीना  बहुत

 प्रच्छा  है  -  तो  इस  की  रोक  थाम  के  लिये

 सरकार  क्‍या  कर  रही  है  ?

 DR,  KARAN  SINGH:  Shri  Stephen
 of  course  hag  raised  a  very  fundamen.

 tal  question  as  to  what  is  right  and

 what  ig  wrong  and  whether  Govern-
 ment  has  a  moral]  justification  for  al-

 lowing  a  product  that  is  known  to  be

 dangerous  to  circulate  at  all.  I  must

 a@init  that  this  is  a  question  to  which
 I  have  no  immediate  answer  except  to

 say  that  the  cigarette  industry  is  so
 well-established  all  over  the  world  and

 produces  such  a  lot  of  money  for  the

 government  coffers  that  very  often  gov-
 ernment  tend  to  feel  that  it  is  an  inno-

 cuoug  way  of  getting  revenue.

 For  example,  I  think  that  we  are

 getting  over  Rs,  300  crores  a  year.  But
 as  Health  Minister  I  must  say  that  I
 have  full  respect  for  the  point  which
 Shri  Stephen  haq  made.  Ultimately  the

 damage  that  is  done  to  the  nation
 as  a  result  of  the  erosion  of  health  can-
 not  be  quantified  in  terms  of  money,
 and  therefore  intangibly  and  one  tends
 to  ३082  perhaps  more  than  that  one
 earns  in  the  long  run.  Having  said

 that,  I  should  say  that  what  we  are
 trying  to  do  ig  really  the  beginning  of
 the  campaign  to  educate  public  opinion

 in  this  regard.  Dr,  Austin  rightly  said

 that  there  should  be  a  broad  hused

 campaign  of  public  education.  Shri

 Banerjee  has  said  that  voluntary  orga-
 nisations  and  social  bodies  should  be

 engaged  in  this  task.  Certainly  I  wil]

 be  happy  to  do  so  provided  of  course
 the  social  people  concerned  are  =  not

 heavy  amokerg  themselves.

 श्री  दिनों  ने  जो  यह  कहा  कि  सिह

 सेहत  के  सहारे  तो  जिन्दगी  नहीं  कटनी,

 मैं  यह  दर्ज  करना  चाहता  8  कि  बने?  सेहत

 के  कभी  कभी  जिन्दगी  भी  एक  मुसीबत

 बत  जाता  है।  इसलिए  सेह।  बरकरार

 रखना  चाहिए  t

 Shri  Kamble  raised  a  point.  If  you
 read  the  Bill  carefully  we  have  said
 that  in  all  advertisements  also  the

 warning  sign  wil]  be  there;  al]  adver-

 tisements  whether  they  are  printed  ad-

 vertisements  or  slides  of  films,  the

 warning  is  going  to  appear  in  al!  of
 them.

 MR.  DEPUTY-SPEAKER:  The  ques-
 tion  is:

 “That  the  Bili  be  passed.”

 The  motion  was  adopted

 5.23  hrs.

 NATIONAL  CADET  CORPS  (AMEND.
 MENT)  BILL

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  J.  B.
 PATNAIK):  I  beg  to  move;

 “That  the  Bill  further  to  amend  the
 National  Cadet  Corps  Act,  1948,  as
 passed  by  Rajya  Sabha,  be  taken  into
 consideration.”

 This  is  a  simple  Bill  to  include  rou-
 tine  amendment,  firstly  in  regard  to  the
 constitution  of  the  Central  Advisory
 Committee  and  secondly  in  regard  to
 the  laying  of  the  rules  under  the  Act
 before  the  House.  T'he  NCC  Act  of
 948  came  into  existence  to  raise  the


